
CENTRAL ADcIINI5TRMTfl/E TRIBUNAL 
CALCUTTA BENCH. 

No,O.A.459 of 1996 

Date or Order : 4.7.1996 

Present ; Hon'ble L1r.3Jstice A.K.Chatterjeo Vice—Chairman. 

Hoble Mr.M.S.Pbkherjeet Administrative rnember, 

11AOHi.I CHANDRA DUTTA 

Vs. 

U N I ON OF IN D IA & OR S. 

For the applicant : Mr.B.R.Dasp counsel. 

t1r.B.P.1anna, counsel. 

For the respondents; Mr,C.Samaddarp counsel. 

ORDER 

1r.B.R.Uas, ld.counsel appearing for the applicant, 

prays for withdrawal of the application.. 

. 	In the circumstancest he is allowed to withdraw the 

appliation. 

The application is disposed of as withdrawn. 

No Costs, 

(11.SeIJkherjee) hatterjee) 

Adin in istretivo Nember 	 Vice—Chairman 


